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has allotherfacuihes exceptmedicalfacuity It
was a strong desire of Dr Han Singh Gaurthat
there mustbe a medical college i Sager This
i1s a long standing demand for whichcitizens,
youths and students have taken out demonstra-
tions severaltimes Chief Ministers who held
office at different imes had made assurances
tooforthe opening of amedical collage in Sager
Estabh shment of amedicalcollage m Sageris
amustin orderto prowde medical faciites not
onlyin 5 distnets under Sager division but also
in other distncts of Bundelichand Public health
is responsibility of awelfare State

So, | would like to request the Central
Govemnmentto establish amedical collegein
Sagarimmediately in the light of the need for
exiension of medical faciihes

13.00hrs

(v) Need for construction of a new
mammammm

SHRIMATI KRISHNENDRA KAUR .

(Deepa) (Bharatpur) Mr Speaker, Si, Bharatpur
city mthe eastem part of Rajasthan s adjacent
to the border of Uttar Pradesh, but i1s qurte
backward Theressarailwaybndge toreachthus
city, bndge connects Delhiwith Bharatpur This
bndge has outhived its ife Both the hght and
heavy vehicles cannot pass bver this bndge, so
they havetotakearoundof 5Kms whichtakes
onehourmore The Government has fundsbut
the work has notyet started

Solwouldhketo requestthe Central Gov-
emment to start this work at earhest

(V) Needto Ensure that Fiscal Rellefon
Synthetic fibresand fiimentyarns is Passed
ontothe Cansumer

(Enghsh]

SHRI KASHIRAM RANA (Surat) Inthe’
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Finance Mirsster's Budget proposalsfor 1993-
94 thadbeen saxdthat as part oflong termpolicy
of banging synthetic fabncs within the reach of
thecommon man, he hadfelttheneadioreaduce
the excise duty mnthes sector The said conces-
sion given to the man-made Fibre yarn in the
budget proposals amounisto Rs 318crores

However, the most significantpronounce-
ment on the excise duty segment from the
Finance Ministry comes from outside the Bud-
getproposals The Finance Minister made it
clearthatthe excise duty concessions onsyn-
thetcfibres andfilament yams was to be passed
on.

The Minster also cautioned that theimport
dutes would be slashed drasticallyto openthe
flood gates of synthetic hibres and filaments
imports dthelocal spinners falediopass onthe
the reduction in excise duties to achieve the
aboveobjective

‘However, in case of man-made
yams(Viscose and Polyster) past expenences
have always been that the duty concessions
given atthe raw matenal stage have notbeen
passed on to the end consumers It 15 well-
known that the weaving industry of Surat 1s
consumng 70 percentof total yams production
yearly and the spinners are making crores of
rupees from poor weavers and consumers by
the profteenng system

lurge upon the Central Governmenttotake
immadkate steps to pass on the fiscal rehefto the

consumers ungently

(vi) Need to Construct Rallway Cross-
ing on the way to Tounst Resort at Mong
pong, Darjeeling

SHRIJITENDRANATH DAS (Jaipargun)
Iwishtodrawtheattention ofthe Governmentto
thefactthatthe Forest Departmeanthas opened
of Tounst Resort at Mongpong in Daneeling,
West Bengal, on 18th December 1922, with
entertainment facHities such as niver rafting,



